
Company : CourtKutchehry
Website : www.courtkutchehry.com
Printed For :
Date : 14/09/2026

(2021) 08 TEL CK 0061

In the Telangana High Court

Case No : Writ Appeal Nos. 146, 147, 148 And 149 Of 2021

Jaharunnisa Begum And Others APPELLANT

Vs

Telangana State Public Service Commission RESPONDENT

Date of Decision : 25-08-2021

Acts Referred:
Constitution Of India, 1950 — Article 14, 16, 21

Citation : (2021) 08 TEL CK 0061

Hon'ble Judges : Hima Kohli, CJ;B. Vijaysen Reddy, J

Bench : Division Bench

Advocate : Jithender Rao Veeramalla, D. Balakishan Rao

Final Decision : Dismissed

Judgement

Sl.

No.",W.P.No.,"Name of the

petitioner","Educational

Qualifications",Experience,Reasons for rejection

1,19085/19,"Jaharunnisa

Begum","M.Sc., B.Ed","Teacher from 2010 to

2016; as lecturer

from 2016-2018,

having 3 years Adm.

Exp..","LeavingÂ 2Â years

teaching experienceÂ

from 2011-2013Â
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after

PGÂ Â Â Â Â Â

part-time lecturer

experienceÂ Â Â not

considered.

2,19784/19,A.Renuka Devi,"M.A., B.Ed","Admn. Exp. : 11/2009 to

June 2013; teaching exp.

Part-time Jr. Lecturer

from 7/2013 to 4/2017","Part time Teaching

experience not

considered.

3,19074/19,Ramula Umadevi,"M.A., B.Ed","Jr.Lecturer from 2011-

17; HM/Principal : 2008-

2011","Part time Teaching

experience not

considered.

4,19089/19,"T.Tiruna Hari

Babu","M.Sc., B.Ed,","Lecturer from 2008 to

2009; 2012 till date; 3

years 1 month admn.

Exp.","Excluding one year as

Lecturer rest of the

service was on part

time basis thus not

eligible.

Post code,NameÂ Â of the Post,"EducationalÂ Â Â Â Â Â QualificationsÂ Â Â Â Â Â
&

Experience",,,

1.,"Principal (School) in

Telangana Residential
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Educational Institutions

Society","A. Academic Qualifications:

i) A second class Masterâ??s Degree

(M.A./M.Sc/M.Com) or its equivalent from an institution

recognized by the UGC, in the relevant (Annexure-A)

school subjects for which the Post Graduate Teachers

(PGT) are eligible with not less than 50% of marks in

aggregate or its equivalent.

ii) In case of SC/ST/BC/Differently abled candidates, the

minimum marks shall be 45%.

iii) A B.Ed or equivalent degree from an institution

recognized by the NCTE with the Teaching Methodology in

the concerned subject.

B. Experience:",,,

2.,"Principal (School) in

Telangana Social Welfare

Residential Educational

Institutions Society.",,,,

3.,"Principal (School) in

Mahatama Jothiba Phule

Telangana Backward

Classes Welfare

Residential Educational

Institutions Society.",,,,

,,,,,

,,,,,

4.,"Principal (School) in

Telangana Minorities

Welfare Residential

Educational Institutions
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Society","iv) A total teaching experience of not less than (8) years

including not less than (5) years as PGT/JL in any

Government/Aided/ Government recognized High School/

Junior College and (3) years of administrative experience

as Head Master/ principal of Government/Aided/

Government recognized High School/ Junior college

C. Desirable

Knowledge of Computer Applications.",,,

5.,"Principal (School) in

Telangana Tribal Welfare

Residential Educational

Institutions Society.",,,,
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